29 Papers Lald BHADRA 11, 1888 (SAKA)  Papers Lgid 30

210 hew,
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Gujarat Vacant Lands m Urban
Areas (Prohibition of Alienation) Am-
endment Act, 1974 and Gujarat Gov-
ermment Orders under Gujarat Vacant
Lands in Urban Areas (Prohibition of
Allenation) Act, 1972.

THE MINISTER OF WORKS AND
HOUSING (SHRI BHOLA PASWAN
SHASTRI): I beg to lay on the Table:

(i) A copy of the Gujarat Vacant

Lands in Urban Areas (Prohibi-
tion of Alienation) Amendment
Act, 1974 (President's Act No.
10 of 1874) (Hindi and English
versions) published in Gazette
of India dated the 7th August,
1974 under sub-section (3) of
section 3 of the Gujarat State
Legislature {Delegation of
Powers) Act, 1974 together with
an explanatory note [Placed in
Library. See No LT-8365/741

(3i) (a) A copy each of the follow-
ing Gujarat Government Orders
under sub-section (4) of section
7 of the Gujarat Vacant Lands
in Urban Areas (Prohibition of
Alenation) Act, 1972, read with
clause (c) (i) of the Proclama-
tion dated the 9ith February,
1974 issued by the President 1n
relation to the State of Gujarat:

(1) Order No VCT/SR.595/72,
dated the 20th November, 1973
in the case of Shm Walter
Jacob Chnistian and others.

(2) Order No. VCT/SR/15/72.
dated the 29th November,
1973, in the case of Shr; Abdul
Karimbhai Hajnabibhai,

{8) Order No VCT/SR/579/72,
dated the 29th November, 1973
in the case of Shri Dineshbhal
Mohanlal Desal.

(4) Order No. VCT/SR/70/73,
dated the 3rd December, 1973
in the case of Shri Lalbhal
Devchand Shah.

{5) Order No. VCT/SR/11/13/14/
78, dated the 5th December,
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1973 in the case of Shri Chan-
drakant Chotalal Desai.

Order No. VCT/SR/755 dated
the 29th December, 1873 in
the case of Shri Shankalchand
Jaichandbhal Patel.

Order No. VCT/SR/573/72
dated the 15th December, 1973
in the case of Shri Dhirubhal
Ranchhodbhai Desal.

Order No, VCT/SR/37/73
dated the 29th December,
1873 in the case of Shri Tri-
kamlal Ranchhodas Panchal,

Order No. VCT/SR/835/72
dated the 31st December, 1873
in the case of Shri Hamirbhai
Kanybhai Doriya.

Order No VCT/SR/573/72
dated the 8th January. 1974 in
the case of Adarsh Coopera-
tive Industrial Estate Ltd.

Order No VCT/SR/576/73
dated the 8th January, 1974 in
the case of Shri K. N. Taneja.

Order No, VCT/SR/78/73
dated the 3rd February, 1974
in the case of Shubhsegar
Wills Pvt Ltd.

Order No  VCT/SR/20/73
dated the 3rd February, 1974
in the case of M/s. Rupam
Cine Enterprise.

Order No  VCT/BR/T1/73
dated the 13th February, 1974
in the case of M/s. Dugar
Textile Mills Pvt, Ltd,

(15) Order No. VCT/SR/45/72 dated

the 13th February, 1974 in the
case of Mahalaxmi Metal and
Rolling Factory.

(16 Order No. VCT/SR/740 dated

the 13th February, 1974, in
the case of Shri Vijay Steel
Rolling Mills Pvt. Ltd.

Order No. VCT/SR/696/72
dated the 10th February, 1874
in the case of Gravity Instru-
ment Private Ltd,

(18) Order No. VCT/SR/644/72

dated the 28th Feruarv, 1974
in the case of Vishnu Cotton

Jinning Fdetory,
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(19) Order No. VCT/3074/25004-V
dated the 20th Apml, 1974 in
the case of Shri Chandra Sinha
Gambhirsinha Venkaneda Tal
Palsana.

(20) Order No. VCT/1474/17747-V.
dated the 29th April, 1974 in
the case of Shri Ramji Motiji
Thakore, Chodasar Taluka
City.

(21) Order No. VCT/1473/85194-V
dated the 11th April, 1974 in
the case of Shrl Naroda Satya-
narayan Cooperative Housing
Society, Abmedabad,

(22) Order No. VCT-2074/Kha/
2152-V dated the 18th April,
1974 in the case of Shri Suraj-
lal Maganbhai Paneria, Pan-
nera Pardi Taluka Bulsar.

Order No. VCT-3073/Kha/
4937-V dated the 2ist April,
1974 in the case of Shri Santi-
lal  Rangildas Khandwala
Surat.

(24) Order No. VCT/2473/113882-V
dated the 11th April, 1974 in
the case of Shri Devjibhai
Ambabhai. Junagadh.

(25) Order No. VCT/1474/25589-V
dated the 29th April, 1974 in
the case of Shri Ranchodbhat
Atmaram, Sola Tal Daskroi.

(23)

(26) Order No, VCT/2673/26480-V
dated the 18th April. 1974 in
the case of Shri Patel Bhikha-
bbai Shankarlal, Visnagar.

(27) Order No. VCT/3173/100083-V
dated the 16th April, 1974 in
the case of Shri Mahavir Co-
operative  Housing Soclety
Ltd., Vidvan, Surendranagar.

(28) Order No. VCT/3074/21742-V
dated the 28th April, 1974 in
the case of Shri Thakorephai

Kuberbhai Patel, Puna Tal
Choriyast.
(28) Order No. VCT/1474/8179-V

dated the 18th April, 1974 In
. the case ot Sbri Ishwarbhai

SEPTEMBER 2, 107¢

(30)

(31)

32)

(33)

(34)

(35)

(36)

(37)

(38)

(39)

(40)

Papery Laid 32

Shivlal Patel, Narangpurs,
Taluka Daskroi, Distt. Ahmed-
abad.

Order No, VCT/1473/123874-W
dated the 23rd April, 1974 in
the case of Shri Ibrahim Daud
Nabibhai, Jamalpur Chakla.

Order No. VCT/2373/43756-V
dated the 20th April, 1974 in
the case of Shri Rambhal
Gigabhal & Bhanabhal Ratna,
Junagadh,

Order No. VCT/SR/52/73
dated the 5th April, 1974 in

the case of Shri Mahalaxmi
Cotton Jinning Factory,
Dholka.

Order No. VCT/SR/654/72

dated the 5th Aprnl, 1974 in
the case of M/S. Rasik Cine
Enterprise, Ahmedabad.

Order No. VCT/SR/130/73
dated the Tth April, 1974 in
the case of Pinku Corporation,
Ahmedabad,

Order No VCT/SR/(38/72
dated the 20th April, 1974 1n
the case of Associateq Labour
Corporation. Ahmedabad.

Order No VCT/SR/88/73
dated the 22nd Aprmil, 1974 in
the case of Gujarat State
Fertiliser Company Ltd.,
Baroda.

Order No. VCT/SR/45/73
dated the 23rd April, 1974 in
the case of Electro Engineer-
ing Products, Baroda.

Order No. VCT/SR/38/73
dated the 23rd April, 1974 in
the case of Shri Epox Elec-
tricals Pvt. Ltd., Baroda,

Order No. VCT/SR/53/73
dated the 27th April, 1974 In
the case of Smt. Navmalikaben
Manubhai Kamdar, Baroda.

Order No. VCT/LND/WS/2228
dated the 18th April, 1874 im
the case of Ambica Brick
Industries, Godhra.
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Order No VCT/8R/258/72
dated the 20th Apml, 1874 in
the case of Smt Harigangaben
1shwarlal, Katargam, Surat

Order No VCT/RG/333 dated
the 26th April 1974 1o the
case of Shr1 Ram Paper Mills
Pvt Ltd Surat

Order No TNC/VCT dated the
5th April 1974 in the case of
Vallabh Glass Work« Vallabh-
Vidyanagar

Order No TNC/VCT/SR/164/
WS/ 3780 dated the 20th Aprl

1974 in the case of M/S
Krishna Metal Industries,
Nadiad

Order No TNC VCT/SR,202/
WS 1772 dated the 20th April,
1474 1n the case of Shn Ravu-
bhai Parsottam Uttarsanda
Tal Naciad

Order No TNC VCT/SR/175/
WS 1805 dated the 30th April
1974 1n the case of Bhagvat
Cold Storage Nachdd

Order Ne TNC VCT SR/80/
WS dated the 20th Apiil 1974
in the case of Shi) Chaturbhai
Lallubhm Patel Moguri Tal
Anand

Order No TNC VCT,SR 80/
WS/ 3665 dated the 20th Apri
1974 1n the cas<e of Shri Vithal-

bhai Lakhabhar  Uttarsanda
Tal Nadiad
Order No LND/VST,Shp-

$590 WS 2337 dated the 19th
April 1874 in the case of
Gujarat Cables and LCnemaled
Products Pvt Ltd Anklesh-
war

Order No VCT/1474/41648-V
dated the 16th May 1974 In
the case of Shn Sakaraj
Uday Thakore, Ambeth: Tal
Dholka

Order No VCT/3074/33848-V
dated the 27th May, 1874 in
the case of Shri Durlabhbbai
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Lallubhai, Sendhiar, Tal
Olpad
Order No VCT/2074/7511-V

dated the 27th May 1974 in
the case of Shri Navsar
Vibhag Kushtarog Nivaran
Mandal Navsan

Order No  V(1/2074/1567-V
dated the 1st June 1974 1n
the case of Shn Dhirubhax
Ranchody: Desai Vapi Tal
Pardi

Order No VCT/1874/47148-V
dated the st June 1874 in the
case of Shr1 Nathubha: Dhana-
bhar Akwada Tal Bhav-
nagar

Order No VCT/1473/88747-V
dated the Tth June 1874 1n
the case of Shm Ambapn
Matap Devasthan Mdanaging
Commuiitee Palanpur

Order No V(T/1473/17882-V
dated the 14th June 1974 in
the case of Shr Hasumukhlal
Keshavlal Patel Ahmedabad

Order No \CT/3074/45215-V
dated the 5th June 1974 1n
the «case of Shrn Kaldas
Dahyabhai, Ahmedabad

Order No VCT/1473/23044-V
dated the 24th June 1074 in
the case of Shn Popatlal
Premchand & Subhodhchandra
Popdtlal Ahmedabad

Order No VCT 1473/89045-V
dated the 25th June, 1974 in
the case of Shn1 Jitendra Patel
Chairman of Yashsagar Co-
operative  Housing Society
Linuted Ahmedabad

Order No VCT 2874/41648-V
dated the 27th June 1974 in
the case of Shri Vadaliya

Rasulfateh Raj)vadala Tal
Vankaner Rajkot
Order No VCT-1774/37688-V

dated the 27th June 1974
the case of Shri Chaganbha
Punjabha: Patalwadia, Bill

Tal, Barodg.
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(62) Order No, VCT-2072/1545-V
dated the 27th June, 1874 In
the case of the State Bank
Staff Cooperative Housing
Society (Proposed), Bulsar.

(68) Order No. VCT/2473/113075-V
dated the 28th June, 1974 in
the case of 8. T. Employees
Cooperative Housing Society
(Proposed) Borsad, Dist.
Kaira,

(64) Order No. VCT/2874/47808-V
dated the 10th July. 1974 in
the case of Shri Bhimsinha
Gulabsinha Jadeja. Rajkot.

(65) Order No. VCT/3073/141880-V
dated the 16th July, 1974 in
the case of BShri Jamnadas
Maganlal, Surat.

(66) Order No. VCT/1774/659-V
dated the 17th July, 1974 m
the case of The Krnishna Co-
operative Housing Society,
Baroda.

'(67) Order No. VCT/SR/82/73
dated the 2nd May, 1974 in
the case of Sukrut Cooperative
Industries, Ahmedabad.

'(68) Order No. VCT/SR/T05/72
dated the 6th May, 1874 in the
case of Gangadhar Cotton
Pressing Factory, Ahmedabad,

(69) Order No, VCT/SR/705/72
dated the 6th May, 1974 in
the case of M/S. Leubi En-
gineering, Ahmedabad.

(70) Order No. VCT/SR/118/73
dated the 14th May, 1974 In
the case of Madhavpura Mar-
ket Shop and Ware Housing

Cooperative Society  Litd.,
Ahmedabad,
(71) Order No. VCT/BR/42/72

dated the 18th May. 1974 in
the case of Shri Jamanadas

Narayandas Jethanand
Harljanl. Ahmedabad.
(72) Order No. VCT/SR/18/73

dated the 18th May, 1974 in
the case of M/S. Continental
Industries Ahmedabad,

(18) Order No, VCT/SR/118/73
dated the 18th May, 1974 (n
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the case of Shri Nathubhal
Kuberdas Prajapati, Ahmed-
abad.

Order No. VCT/8R/507/T2
dated the 30th May, 1874 in
the case of M/S8. Vadnagar-
wala Dying and Printing
‘Works, Ahmedabad.

Order No. VCT/SR/508/72
dated the 30th May, 1974 in
the case of M/S. Ganibhal
Rahimji Vadnagarwala,
Ahmedabad.

Order No. VCT/SR/138/73

dated the 17th June, 1974 in
the case of Ellisbridge Shop-
ping Centire Owners Associa-
tion, Ahmedabad.

Order No, VCT/SR/178/73
dated the 6th July, 1974 in
the case of Sml. Laxmiben
Sivaji Thakore, Ahmedabad.

Order No. VCT/ Case No. 20
dated the 13th May, 1974 iIn
the case of M/S. Indian
Chemical Industries, Rajkot.

Order No. (Vacant land case)
No. 29 dated the 13th May,
1974 1n the case of Shri Daya-
lal Mulji & Shri Ravii Mulji,
Upletha

Order No. (Vacani land case)
No, 16 dated the 20th May,
1974 in the case of M/8.
Guldip Corporation, Kuvadva,
Rajkot.

Order No. (Vacant land case)
No. 30 dated the 30th May.
1974 In the case of Mohanlal
Dayabhai Vadera, Rajkot.

Order No. (Vacant land case)
No. 21 dated the 81st May,
1974 in the case of Shri
Vasantlal Popatlal Malaviya,
Gondal, Distt. Rajkot,

Order No. (Vacant land case)
No. 10 dated the 6th June,
1074 in the case of Shri Hirji
Ratna and others, Upleta.
Order No. VCT case No. 33
dated the 7th June, 1874 in
the case of Kumari Shri Hit-
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endra Kumariba Rasikkumar
Sinhji Zala, Wankaner.

(85) Order No. (Vacant land case)
No. 27 dated the 27th June,

1974 in tbe case of M/s.
Jagadamba Pottery Works,
Kankaner,

(88) Order No. (Vacant land case)
No. 34 dated the 27th June,
1874 in the case of Shri
Bharat Re. factory, Morbi,
Distt., Rajkot.

(87) Order No. Bhumi/VCT dated
the 1st May, 1974 in the case
of Shri Govindbhai Ranchod-
bhai Dalvadi, Broach.

(88) Order No. LND/VCT dated the
1st May, 1874 in the case of
Shri Vasantlal Bhikhabhai
Mistry, Broach.

(88) Order No. Bhumi/VCT dated
the 1st May, 1974 in the case
of Shri Hasmukhlal Maganlal
Shah, Chapra, Tal, Anklesh-
war,

(90) Order No. LND/VCT dated
the 1st May, 1974 in the case
of Shri Jitendra Jashbhai
Patel.

(91) Order No. LND/VCT dated the
Ist May. 1074 in the case of
Shri R .C. Sodagar.

(92) Order No. LND/VCT dated the
1st May, 1974 in the case of
Shri M. B. Dalwadi.

(93) Order No. Bhumi/VCT dated
the 1st May, 1974 in the case
of Shri J. XK. Pandya.

(94) Order No. Bhumi /VCT dated
the 1st May, 1974 in the case
of Shri Jayantilal Bhikhabhai
Modi.

(95) Order No. LND/VCT 44/74
dated the Bth May, 1974 in the
case of Shri N. C. Modi,

(96) Order No. Bhumi/VCT dated
the 9th May, 1974 in the case
Shri P. A. Shah, Partner,
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Ansnd Engineering  Works,
Broach.

(97) Order No. Bhumi/VCT/Wasl

dated the 16th May, 1974 in
the case of Shri V. M. Dodaji,
Director, Cowaran Pvt. Ltd

(98) Order No. VCT/SR/340 dated
the 3rd May, 1974 in the case
of Tapi Industrial Cooperative
Service Society (Proposed).

(99) Order No. VCT/SR/296/73
dateq the 7th May, 1974 in the
case of J & K Industries,
Surat.

(100) Order No. VCT/SR/332 dated
the 9th May, 1974 in the case
of Shri Kantilal K. Thakore,
Partner of Kamal Tiles.

(101) Order No. VCT/SR/279 dated
the 5th July, 1974 in the case
of Shri Ramkrishna Industrial
Cooperative Service Society
Limited, Surat.

(102) Order No. VCT/SR/318 dated
the 5th July, 1974 in the case
of shri Gulabchang Syamal,
Olpad, Distt. Surat.

(103) Order No. VCT/SR/36/73
dated the 2nd May, 1974 in
the case of M/s. Inland Cryo-
genic Private Ltd., Baroda.

(104) Order No. Ch. LND-1, VCT/
691 /74 dated the 17th June,
1974 in the case of Shri Jalram
Colg Storage-Ice Factory, Am-
reh.

(105) Order No. Ch, LNDAVCT/892/;
74 dated the 28th May, 1974 in
the case of Bharat Cement
Pipe Industries, Amreli.

(108) Order No. VCT/SR/65/73
dated the 15th May 1974 in
the case of Shreyag Education
Trust, Baroda.

(107) Order No. VCT/SR/15/73 da-
ted the 18th May, 1974 in the
case of Alembic Chemical
Works Confpany Ltd., Baroda.
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(108) Order No. VCT/SR/101/74
dated the 4th June, 1974 in the
case of Sarabhaj M. Chemicals
(Telerad Private Ltd.,) Baroda.

(109) Order No. VCT/SR/44/74
dated the 4th June, 1874 in the
case of Shri Nitinbhai Chhota-

bhai Desai and Others,
Baroda.
(110) Order No. VCT/SR/42/73

dated the 4th June, 1974 1n the
case of Shri Haribhai Bhim-
bhai Naik and Others, Baroda.

(111) Order No. VCT/SR/43/73
dated the 4th June, 1974 1in
the case of Shri Savailal Am-
ritlal Seth, K. M. Haribhat
Bhimbhai Naik

(112) Order No VCT /SR/23/74
dateg the 26th June, 1974 in
the case of Shri Amarsinha
Ranchod Solank: and Others,
Garadhia Tal, Savali.

(113) Order No. VCT/SR/95/73
dated the 5th July, 1974 in the
case of Shri Motibhai Kalidas
Patel and Others.

(114) Order No. VCT/SR '16/73 dat-
ed the 5th July, 1974 in the
case of Shri Light Publication
Ltd., Baroda.

(115) Order No. VCT/SR/115/74
dated the 6th July, 1974 in the
case of M/s. Fluid Controls.
Baroda.

(118) Order No. VCT/SR/114 /74
daled the 6th July, 1974 in the
case of M/s. Allied Castings,
Baroda.

(117) Order No. VCT/SR/112/74
dated the 8th July, 1974 in the
case of M’/s. Jyotli Limited.
Baroda.

(118) Order No. VCT/SR/34/73
dated the 6th July, 1874 in the
case of Shri Suryakant Soma-
bhai Patel.

{119) Order No. VCT/SR/92/73
dateg the 10th July, 1874 in
the case of Shri S. P. Purohit,
Attorney, Dhir Krishi Mangal-
Soclety, Barogla.
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(120) Order No. LND-2-C 1481 dated
the 26th June, 1974 in the
case of Unity Industries, Juna-
gadh, Junagadh.

(121) Order No. VCT/SR/385 dated
the 11th July, 1974 in the case
of S. K. Industrial Coop. Ser-
vice Society Ltd.,, (Proposed)
Surat.

(122) Order No CH/VCT/SR-2/1974
dated the lst June, 1974 in the
case of M/s. Dayaram Metal
Works Pvt., Ltid., Bellimora

(123) Order No. CH/VCT/SR-31/74
dated the 8th July, 1974 in the
case of the Amalgamated
Electrieity Co., Ltd., Bulsar

(124) Order No CH/VCT/SR/18/73
dated the 15th July. 1974 in
the case of Ram Rolling Mills
Pvi. Ltd., Navasan

(125) Order No LND/NA/M/1272
dated the 29th May, 1974 in
the case of M/s Rajdeep Ce-
ramic Industries, Mamari, Tal,
Mehsana.

{126) Order No. LND/NA/WS/969
dated the 16th July, 1974 1n
the care of Bal Jadiben, W/o.
Gangaram Lalludas, The Pro-
prietor of N. K. Brother, Unza
Tal, Sidhpur.

(127) Order No. TNC/VCT/BR-195/,
WS/7346 dated the 13th May,
1974 in the case of Patel Ex-
port Co., Nadiad,

(128) Order No TNC/VCT/SR-212
dated the 20th May, 1974 in
the case of Shr1 Rajendra Pra-
sad Ishwarbhai Patel.

(129) Order No. TNC/VCT/SR-72/,
WS 735 dated the 31st May,
1974 in the case of Shri R. J.
Patel of Umreth, Holding
Powerg of Attorney from Ma-
niben W/o Punjabhai Jedha-
bhai Patel.

(130) Order No. TNC/VCT/SR/77/
WS/ 3637 dated the 31st May,
1974 in the case of Bhri Chho-
tabhai Punjabhal Patel, Na-
diad. i

(131) Order No. TNC/VCT/SR-111/
WS/7308 dated the 31st May
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1974 in the case of Shri
Chandrakant Chunilal of Um-
roth Tal. Anand.

(132) Order No. TNC/VCT/SR. 166/,
73 dated the 31st May, 1874
in the case of Shri Ambalal
Hathibhai Patel, Pipal Tal
Nadiad.

(133) Order No. TNC/VCT/SR-178/
WS/7388 dateqd the 31st May,
1974 in the case of M/s Na-
diag Wire Netting Industries,
Nadiad

{134) Order No TNC/VCT /SR-87/,
WS /7422 dated the 7th June,
1974 in the case of Borsad Ou
Mill, Borsad,

(135) Order No TNC/VCT/SR. 140/,
WS/7235 dated the 28th Jume,
1974 in the case of Borsad
Taluka Cooperative Cotton
Sale and Jinning and Pressing
Society Borsad.

{136) Order No TNC/VCT/SR-82/,
WS5/7532 dated the 28th Jumne
1974 in the case of Eliraben,
D%  Dudhubhai  Jivabhai,
Khadana Tal, Petland.

(137) Order No TNC/VCT/SR-298/
WS/7541 dated the 4th July.
1974 in the case of Shri Pitam-
bardas Jagjivandas Dalwadi,
Nadiad.

(138) Order No. TNC VCT/SR-218/,
WS/T475 dated the 11th June,
1874 in the case of Shri
Vijyakumar Chhanganlal
Mohji, Tal, Mehmdabad.

{139) Order No. TNC/VCT/SR-216/,
WS/7471 dateq the 11th June,
1974 in the case of Shri Gan-
shyambhai Gulabsing Vaghela
Mahuj.

(140) Order No. TNC/VCT/SR-217/,
WS 7472 dateq the 11th June,
1974 in the case of Shri Amba-
lal Nagjibhai Patel, Mahiji,
‘Tal. Mehmdabad.
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(141) Order No. TNC/V’CT/MG}"
WS/7467 dated the 11th June,
1974 in the case of Shri

Vakhjibhai Lallubhai Patel,
Nadlad.

(142) Order No. TNC/VCT/SR-106/
WS5/5524 dated the 11th
June 1974 in the case ot
Anand Taluka Coop. Cotton
and Jinning and Pressing
Society, Ltd., Anand,

(143) Order No. TNC/VCT/SR. 78
dated the 11th June, 1974 in
the case of Shn Chhotabhai
Gokalbhai, Narsanda, Nadiad.

(144) Order No. TNC/VCT/SR-210
dated the 12th July 1974 in the

case of M/s. Patel and Co,
Borsad.

(145) Order No. TNC/VCT/SR-209/,
WS, dated the 12th July, 1974
in the case of M/s. Mukesh
& Co. Borsad.

(146) Order No, TNC{VCT/SR 103/,
WS dated the 12th July, 1974
In the case of Anand Patel
Truck Factory, Anand.

(147) Order No. TNC/VCT/SR. 250/
WS 7916 dated the 12th July,
1974 1n the case of Uttarsanda
Kalavanm Mandal, Uttarsanda.

1148) Order No TNC/VCT/SR. 125/,
WS/4004 dated the 15th July,
1974 1n the case of Power
Cables Pvt, Ltd, Nadiad.

(149) Order No VCT/V/1433 dated
the 10th May, 1974 in the case
of Emergency Mechanic Works
Surendranagar.

(150) Order No. VCT/V/57/74 da-
ted the 14th May, 1974 in the
case of Shri D. C. Industries
Ltd., Limbdi.

(151) Order No. VCT/V/1509/73 da-
ted the 20h May, 1974 in the
case of Shri Bharat Jinning
and Pressing Factory, Suren-
darnagar.

(152) Order No. VCT/V /568/74 gated
the 10th June. 1974 In the case
of Shri Saurashtra Steel In-
dustries Ltd, Surendranagar

(153) Order No. VCT/V/475/74 dat-
ed the 21st June, 18974 in the
L ]
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(154) Order No. VCT/V/2068 dated
the 27th June, 1974 in the case
of Shri Mahavir Mandal In-
dustries, Surendranagar.

(155) Order No. VCT/V/1117 dated
the 6th July, 1974 in the case
of Shri Surendranagar Udyog-
nagar Sahakari Mandali Ltd.,

Surendranagar.

(156) Order No. VCT/V/1788 dated

. the 12th July, 1874 in the case
¢ of Shrn Khatki  Umarbhai
Kalubhai.

(157) Order No. VCT/V/1637 dated
the 15th July, 1874 in the case
of M/s. Suketu Textiles,

} Surendranagar.

(b) A statement (Hind: and Eng-
lish version) showing (i) rea-
sons for delay in laying the
above Orders, and (if) for not
laying the Hindi  versions
thereof.

|Placed in Library. See No. LT-8465/
74.]

SHR1 JYOTIRMOY BOSU (Dia-
mond Harbour): Sir, kindly see
Itera No. 2, sub-para (ii) (1). The
order is dated 29th November 1973,
The subseguent two orders are ult0
dated 20th November 1873. These
should have come long ago before this

House.

MR. SPEAKER: Which number is
this?

SHRI JYOTIRMOY BOSU: We had
the Budget Sersion. They had impos-
ed President's Rule long ago. What
was this hon Minister doing, sitting
in his room? Does he not look after
his work? I have grave doubts.

MR, SPEAKER:
your objection.

EHRI JYOTIRMOY BOSU: 8fr, be
should explain this,

You just raise
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